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(c) and (d) The information is being
collected and will be laid on the table
of the House.
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2405. SHRI SOMJIBHAI)
DAMOR _

SHRI SANTOSH

KUMAR GANG- " |

WAR )
the Minister of COMMERCE be
pleased to refer to the reply given
to Unstarred Question No. 93 on
February 22, 1991 and state :

{a) whether the Government have
taken any decision on the decentra-
lisation of the Directorate General of
Supplies and Disposals;

(b) if so, the details thereof; and

{c) if not, when a final decision is
likely to be taken and the steps being
taken in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
SALMAN KHURSHEED) : (a) to
(c) The entire matter is under active
consideration.

[TI'LI‘IOS%HOH]
Allocation of Market Loans to States

2406. SHR1 CHEEDI PASWAN :
will the Minister of FINANCE
be pleased to state :

(a) whether the allocation of market
loans to the States has been less than
one third of the total market loans
during the last yecar ;

(b) if so, what was the decision of
the National Development Council in
this regard; and

(c) the reasons for not implementing
the decision of the National Develop-
ment Council?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SHANTARAM POTDUKHE):
(a) The net market borrowings of the
States in 1990-91 was Rs. 3300 crores
out of a total net borrowings of Rs.
11300 crores for the Centre and States
taken together in that year.
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(b) No formula for last year’s allo-
cation of market loans came up for
discussion in the meeting of the Na-
tional Development Council.

(c) Does not arise.

[English] |\ O
Proposal to raise ceiling on Bank Loans
for Housing

2407. SHRIMATI = GEETA MU-
KHERJEE : Will the Minist-
er of FINANCE be pleased to state :

(a) the amount of bank loans given
for housing purposes to bank employees
Government employees and the gene-
ral public, separately, during 1989-90
and 1990-91;

(b) the amount earmarked by the
Government; banks for boosting the
housing sector through different agen-
cies in Dethi during 1991-92;

(c) whether the Government pro-
pose to raise the cciling of housing
loans in view of the general price
rise,

(d) if so, the details thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI DALBIR SINGH) : (a) The
reporting system does not generate
information on bank loans for housing
separately for bank emplovees, Govern-
ment employees and the general pub-
Lic. The banks extend housing finance
to individuals. housing finance insti-
tutions and State Housing Boards.
They also invest in bonds and deben-
tures of the Housing & Urban Deve-
lopment Corporation (HUDCO) and
National Housing Bank (NHB). Du-
ring 1989-90 banks have extended

housing finance as under
(Rs. in crores)
Direct Finance 41 -61
Indirect Finance 197715
Investments in Bounds and I>ehen-
tures of HUDCO and NHB 152-89
TotAL . 392-25

(Data Provisional)



